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(b) if so, the full facts of the case;
and

(¢) whether any action is called for
egainst the Indian players concerned?

The Deputy Minister in the Ministry
of Education (Shri Bhakt Darshan):
(a) and (b). The All India Lawn Ten.
nis Association who made enquiries
from Sarvashri Premjit Lal and Jai-
deep Mukecrjea regarding their playing
in partnorship with South  African
players are told that gince neither Shri
Premjit Lal nor Shri Jaideep Mukerjea
had any partners to play with in the
tournaments where they participated,
the concerned Tournament Committees
put them together with the South
African players.

(¢) The All India Lawn Tennis As-
sociation have warned both Sarvashri
Premjit Lal and Jaideep Mukerjea not
to play in patnership with South Afri-
cans in future.

Steam Flow from Oil Well at Kathna
near Cambay

2652. Shri Surendra  Par Singh:
Will the Minister of Petroleum and
Chemicals be pleased to stale:

(a) whether it is a fact that hot
water and steam is coming out under
great pressure from oil well No. 4 at
Kathna near Cambay; and

(b) if so, whether the quantity and
pressuri of the steam is suilicient to
be utiised for power generatinn os is
being done in other countries cre
euch sub-surface steam is availabie?

The Minister of Petroleum and Che-
micals (Shri Alagesan): (a) Steam and
hot water were gushing out from Ka-
thna Well No. 4. but the well was con-
trolled in a week’s time. The well is
no longer flowing stcam and hot water.

(b) Data available being meagre, it
is too carly to comment on its prospects
for power generation. Special studies
are required to be carried out for this
purpose.

2301 (Ai) LSD —4

Telephone Facilities for Village Pan-
chayats in Punjab and Haryana

2653. Shri Kishen Pattnayak:
Shri Yashpal Singh:
Shri Bagri:
Shri Ram Sewak Yadav:

Will the Minister of
tions be pleased to state:

(a) whether Government propose
to provide telephone facilities to vil-
lage panchayats in Punjab and Hap-
yana States during 1966-67;

(b) whether Government also pro-
pose to ecxtend these faci'ities to
other States: and

(c) if so. the amount allotted for
the purposc?

The Minister of State in the Depart-
ments of Parliamentary Affairs and
Communications  (Shri Jaganatha
Rao): (a) Telephone facili-
ties in rural areas in the form of long
distance Public Call Offices are sanc-
tioned by the Government on the basis
of their remunerativeness except at
‘category’ stations on limited loss basis.
The ‘category’ stations for this kind
of facility are administrative towns
down to the level of Tehsil Headquar-
ters and towns of population over
20,000 on the basis of 1861 census. The
village Panchayats are not ‘category’
stations and there is no proposal  to
provide telephone faclities in Punjab
ang Haryana States at such stations
in this Circle.

Communjca-

(b) The question does not arise.

(¢) No amount has been allotted for
the purpose.

Telephone and Telegraph Facilities in
Punjab and Haryana

2654. Shri Kishen Pattnayak:
Shri Yashpal Singh:
Shri Ram Sewak Yadav:
Shri Bagri:
Will the Minister of Commuanica-
tions be pleased to state:

(a) whether there is any proposal
under consideration to provide tele-
phone and telegraph facilities in all
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the sub post offices and Branch Post
Offices in the Punjab and Haryungy
States; and

(b) it 8o, the nwnber of such Post
Offices, Branch Post Offices, where
these facilities will be provided curing
1868-67?

The Minister of State in the Depart-
ments of Parliamentary Affairs
and Communications (Shri Jaganatha
Rao): (a) There is no proposal under
consideration to provide telephone and
telegraph facilities at all the Sub-Post-
Offices and Branch Post Offices in the
Punjab and Haryana States;

(b) The following is the list of such
places where the facilities are planned

to be provided during 1966-67 in the

normal course;

Sl Name of Status of Fa ility

No. place effice

1. Dharamkot D-.partmental Emgs §=
(P_vrochur Sub offic. tance Pub-
Dis:t.) lic  Caly

. office

2. Nahar do do
(Di tt, Gur-
gaon ‘

3. Bijhiri do Telegraph
(Dharamsala
Distr.)

Direct Telephone Service

2655. Shri Kishen Pattnayak:

Shri Yashpal Singh:
Shri Bagri:
Shri Ram Sewak Yaduav:

Will the Minister of Communica-
#Hons be pleased ta state the funds al-
tocated or proposed to be allocated for
eonnecting cities and towns with  the
Capital through direct te'ephone iines
during the vears 1966-87 and 19G7-687

The Minlister of State in the Depart-

ments of Parliamexntary Affairs and
Communications (Shri  Jaganatha
Rao): The trunk tele-
phone network in the country
is  planned as an integrated

scheme to connect individual stations
to the nctwork and through the net-
work to achieve connections to other
gtations. Funds are. therefore, not
separately allocated for .connecting
cities and towns with the capital on a
direct basis.
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Anti-National Aetivities of Left Com-
munistg and Rebel Migos

2656. Shri P, R. Chakraveti:
Shri H. C. Linga Reddy:

Will the Minister of Home Affairs
be pleased to state:

‘a) whether Government have re-
ceived intimation from the Govern-
ment of Tripura that the Left Com-
munists had been planning un ‘armed
rising’ in the border State in collusion
with the rebel Mizos;

(b) whether there was a large-scale
infiltration of Mizos from the Assam
side and the Nagas in Tripura State;
and

(¢) whether the Government of Tri-
pura have sought permission to use
the Defence of India Rules to check
the anti-nalional activities ol the
Communists and rebe' Mizos?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya Cha-
ran Sukhkla): (a) No, Sir.

(b) The Government have no infor.
mation to this effect,

(¢) The Government of Tripura are
exempied from the restrictions impos-
ed by rule 3A of the Defence of
India Ruleg and need not seek previ-
ous approval or sanction of the central
Government for exercising  certein
powcrs. They have, however, to ex-
crcise the powers according to  the
policy statements made in the Parlia-
ment from to time regarding the use
of Defence of India Act and Rules,

Manga'ore Fertilizer Factory

2657. Shri H, C. Linga Reddy:
Shri P. R. Chakraverti:
Shri Vishwa Nath Pandey:
Shrimati Savitri Nigam:

Will the Minister of Petrolevm umd
Chemicals be pleased to state:

(a) the stage at which the propossd
Manqalore Fertilizer Factory stands at
present;

(b) whether it would be in private
Sector or Public Sector;





